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‘moved by learned Ad

it is submitted that adequate vending zones have been
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The matter is taken up today on the basis of the memo

vocate General and Mr.D.K.Mohanty, learned

i Gwem'rnant Advocate for clarification of the order dated

092@4:’2@20

for availabilty of Grocery, Milk and Vegetables in

Police authorities shall also give relaxation in mobility of the
Doctors and Health Workers on production of their identification
and certificates. For the purpose of clarification it is reiterated that

the order dated 09.04.2020 should not be construed as complete
lifting of ban.
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